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& HATT
[S< Heg & (Rt fawmn)

JITTIST, 6 7, 2025

FT., 2215(F). —Fe2 1T T, 7 ¥ ATATTw, 1989 (1989 T 24) e Yeray (Fefrer) srferfa,
2008 (2008 FT 11) (S =8#H T8% TAT, IF ATAFIT Fgl TAT 5) A g7 20 'T F Gue-(1) FRT T&
ATRAT T TART A gU, TS THTETT BT ST 6 TAT o6 AT TF11 6 fory, ag qiw, e sferm gz
THY IUTEG AT | 7 7 &, ST T2 57 o WS S § “FA-—arae I TR 80
3T ¥ TRATSHT & Seasta dls A 6 orT sTuferd &, UET i &7 SISt Fe 6 IO e hl =qroor
FAT &

I 9 | Raas Al A1 AT oF ATSEEAT & Tora= § TR 6l arrg F J16 (& 67 ater
fTae 3<% Afaf=am i amT 20-7 FT IT-ART (1) F A9 ITh TASA oI THr i F o6l 37

ITANT F Tael T AT FT T,

ToIE UET AT, Few iy, e qff srenfy sfeerhy, et (=), e e,
(39.) i forfaa ® FoFaT ST Sl Sk areTe 39 ot o ST 3T |eqs STfarenT<l smeraehal &0 a7 ar
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TG &9 & A7 faTer 2|t & ATeqq & qHaTs H a6 Y& HT TAT el 6l gaars Hiid aaT
UHT T ST, IT AT T HLA % THTG TAH ATAHT AT THE AT FIT T T ST T ST AT

AT T TR,
3<% srfarfaae i amer 20-7 i IT-ameT (2) F Srefie Ferw wrfereRTr g AT AT A sweer sifaw
g,

= ATATEAT F T S ATl W T AT UA AT AT IUAH G| TogH Ak FIT qAGH
TR, Tarere g steamta stfeapmr, e (=), PEr-ReiE, (SW.) T |§ 39T e F:iT
qHAT 2

AT
ST TR 5T H FAR-ATIT ZZLHLI o TRATSHAT o (o0 AT et 7 3 ATt sAaadT aiga a1
TR i = e e
#. 9. AT T 719 TgNT FTATH | GO °./AT7eT 4. AT TR (30 )
1 ELEZIEIE EGIA 294 0.0550
297/372 0.0500
297 0.0600
297/369 0.0800
309 0.0055
THT 0.2505
2 RS SIS 1095 0.0800
1094 0.0026
1099 0.0115
1089 0.0760
1086 0.0656
1028 0.0300
1019 0.0031
966 0.2726
1102 0.0650
1101 0.0680
1100 0.0320
930 0.0480
931 0.0450
TRT 0.7994
3 RIERCE] T 289 0.1224
261 0.0042
260 0.0439
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HILT 7 TSTIA . AT

331 0.0227
335 0.0053
337 0.0545
344 0.0186
347 0.0068
349 0.0077
Gl 0.2861

4 AT GRS 443 0.2483
474 0.0107
517 0.0960
522 0.0288
523 0.0556
524 0.0050
317 0.1560
319 0.0396
318 0.0909
322 0.0111
380 0.4754
411 1.4690
440 1.0119
607 0.1123
RIL 3.8106

5 wfee™ 207 0.0680
202 0.1200
200 0.1017
201 0.1380
204 0.0109
199 0.2570

610/204 0.0295
198 0.0188
170 0.0690
160 0.3200
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589 0.1147

585 0.8797

365 0.1077

T 2.2350

At wfeem 306 1.2948
307 0.0419

T 1.3367

REERIE T 4 0.0090
33 0.0201

32 0.0085

28 0.0146

29 0.5800

Rl 0.6322

Sl wfze 63 0.1567
62 0.0393

61 0.0094

60 0.1506

133 0.0486

RIL 0.4046

GIEERS afzem 14 0.0641
16 0.0240

18 0.0076

T 0.0957

QLGRS afze 1 0.0530
5 0.0085

T 0.0615

WEHART 9.9123

[£-6T. €. UH.HY. 30 ~U=. 7 786204 . 5. (F%)/07/2024-3 /3. Srars. .2 /= fruerstl/
T, FY/UA.HLAR (FFeX |, 121305) [File No. 1-G/CAR-CPU/Land Acquisition/01]
fafas o, 7 yematas st (Fatm)
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MINISTRY OF RAILWAYS
[North Central Railway (Construction Organization)]
NOTIFICATION
Prayagraj, the 6th May, 2025

S.0. 2215(E).— In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (24 of 1989) Railway (amendment) Act, 2008 (11 of 2008) (hereinafter referred to as the said Act), the Central
Government, after being satisfied that for the public purpose, the land, the brief description of which is given in the
schedule annexed hereto is required for the purpose of execution, maintenance, management and operation of the
Special Railway Project namelyChunarChopan Doubling Projectin District Mirzapur in the State of Uttar Pradesh
hereby declares its intention to acquire such land;

Any person interested in the said land may within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the competent authority namely,Special Land Acquisition Officer
(Irrigation),Mirzapur District- Mirzapur, Uttar Pradeshin writing and shall set out the grounds thereof and the
competent authority shall give the objector an opportunity of being heard, either in person or by legal practitioner, and
may, after hearing all such objections and after making such further enquiry, if any, as the competent authority thinks
necessary, by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of section 20-D of the said Act shall be
final;

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of land with or without structure available in Mirzapur District for Chunar-Chopan doubling
Rail Project in the State of Uttar Pradesh.

KHASARA
S. No. VILLAGE NAME TEHSIL NAME/ ACQUIRED AREA
GATA No. (IN Hect.)
1 BAKIYABAD CHUNAR 294 0.0550
2971372 0.0500
297 0.0600
297/369 0.0800
309 0.0055
Total 0.2505
2 NUAO CHUNAR 1095 0.0800
1094 0.0026
1099 0.0115
1089 0.0760
1086 0.0656
1028 0.0300
1019 0.0031
966 0.2726
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1102 0.0650
1101 0.0680
1100 0.0320
930 0.0480
931 0.0450
Total 0.7994
GOBARDAHA CHUNAR 289 0.1224
261 0.0042
260 0.0439
331 0.0227
335 0.0053
337 0.0545
344 0.0186
347 0.0068
349 0.0077
Total 0.2861
NUNATI CHUNAR 443 0.2483
474 0.0107
517 0.0960
522 0.0288
523 0.0556
524 0.0050
317 0.1560
319 0.0396
318 0.0909
322 0.0111
380 0.4754
411 1.4690
440 1.0119
607 0.1123
Total 3.8106
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HTLT &7 TSI AT

5 SARSO MARIHAN 207 0.0680
202 0.1200
200 0.1017
201 0.1380
204 0.0109
199 0.2570
610/204 0.0295
198 0.0188
170 0.0690
160 0.3200
589 0.1147
585 0.8797
365 0.1077
Total 2.2350
306 1.2948
6 SEMIRI MARIHAN
307 0.0419
Total 1.3367
7 POKHAROD CHUNAR 4 0.0090
33 0.0201
32 0.0085
28 0.0146
29 0.5800
Total 0.6322
8 LUSA MARIHAN 63 0.1567
62 0.0393
61 0.0094
60 0.1506
133 0.0486
Total 0.4046
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SONBARSA MARIHAN 14 0.0641
16 0.0240

18 0.0076

Total 0.0957

NADIHAR MARIHAN 1 0.0530
5 0.0085

Total 0.0615

TOTAL 9.9123

[E-F. No. NCR-HQOCENG(LAND)/07/2024-O/0 DY.CE/C/PLG/HQ/NCR (Computer No.121305)]
[File No. 1-G/CAR-CPU/Land Acquisition/01]

VIPIN KUMAR, Chief Administrative Officer (Construction)
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